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and weaker sectlODS. 

3574. SaRI P. M. SAYEED: 

SHal M. V. CHAND RA SHE-
KHARA MURTHY: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether Reserve Bank of India 
has directed to all Commercial banks 
to ensure that at least half of the ~irect 
lending to agriculture and allied acti-
;fities goes to weaker sections; 

(b) if so, what are t'h-e details of the 
dil'ections issued; 

(c) whether any dellnition has been 
made clear about the poor farmers; 
and 

(d) if S0, how much limit has been 
put and to what extent the luans will 
be sanctioned? 

'THE MINISTER OF FINANCE 
f.SHRI R. V~NKATARAMAN): (a) 
and (b). In October, 1980, the Com-
mercial Banks have been advised by 
the RBI thatjl by 1983, at least 50 per 
cent of tleir total direct advances to 
agriculture including allied activities 
must be fOr the weaker sections. 

( c) and (d). Weaker sections in the 
field of agriculture have been defined 
as sma'ti and marginal farmers with 
land holding of 5 acres and less and 
landless la15ourers. For allied activi-
ties persons whose borrowal limits for 
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such activitfes do nat -exceed Rs. 10,000 
'have been deftn~d -as the weaker sec·, 
'lions. The quantum of loan would be 
dependent upon the viability of the 
'purpose tor which the loan is sought. 
Apart trom -,the ,usual norms followed 
tO~ipurposea of lending, . no li~it has 
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been imposed for the purposes of 10an-
iDe to ~~~ ~~~er ~ec:tio~.~. 
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Export of FoodgraJns 

3578. SHRI JYOTIRMOY BOSU: 
Will the Minister of COMMERCE be 
pleased' to state: 

(8) the total quantity of foodgrains 
of eacb variety already exported or 
decided to be exported during the cur-
rent year; 

(b) why foodgrains are being allow-
ed to be' export~; 

(c) what is the bufter stock of 'f,ood-
grains" at' *at, 'the' end of December, -1978 
and: (}etj,'ber. ! 180;' ~~. ' ' .' 
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